OFFICE OF THE
DIVISIONAL COMMISSIONER PRAYAGRAJ

letterNo. /997 [/ PA Dated 17.06.2020

To,
Registrar General,
Hon’ble National Green Tribunal,
New Delhi.

Sub: Submission of report in IA No. 79/2019 in Original Application
No. 186/2019, Jagriti Sansthan Versus State of Uttar Pradesh &
Others Report on the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi dated 07.01.2020

Dear Sir,
In compliance of the Hon’ble National Green Tribunal order

dated 07.01.2020 passed in IA No. 79/2019 in Original Application No.
186/2019 Jagriti Sansthan Versus State of Uttar Pradesh & Others,

the required information is hereby submitted for your kind perusal.

Enclosed : As above (%ﬂ
ljrfjia |
ar

(R. Ramesh Kum
Divisional Commissioner,
Prayagraj.



Report in IA No. 79/2019 in Original Application No. 186/2019
Jagriti Sansthan Versus State of Uttar Pradesh & Others in
compliance of Order of the Hon’ble National Green Tribunal
Principal Bench, New Delhi Dated 07.01.2020.

Hon’ble National Green Tribunal, Principal Bench, New Delhi has passed
an order dated 25.09.2019 in the Original Application No. 186/2019 Jagriti
Sansthan Versus Stated of Uttar Pradesh & Others to prepare Joint Remedial
Action plan in the matter and take action by way of stopping/regulating illegal
activities, initiate necessary punitive action and recover the compensation on
Polluter Pays Principal and further directed the Divisional Commissioner,
Prayagraj and State Pollution Control Board to furnish the action which has been
taken and also provide the report within 02 months. In Compliance of order
passed by Hon’ble National Green Tribunal Principal Bench, New Delhi a
report dated 19.12.2019 was submitted to the Hon’ble Tribunal.

Hon’ble National Green Tribunal ordered on 07.01.2020 that:-

A-  Fresh assessment be made about the ground water availability for the area
in question by the CGWA, Divisional Commissioner and the UPPCB and
further action be taken based on the said report. The entire exercise be
completed within three months.

B-  The units not having NOC for ground water or consent may not be
allowed to operate unless NOC as well as consent are given. NOC should
be given after ensuring that the ground water will be duly recharged and
consent should be given after necessary study of the ground situation,
including the carrying capacity of the area.

In compliance of the above order passed by the Hon’ble Tribunal on
07.01.2020 it is submitted that:-

1- A letter dated 31 Jan. 2020 was sent to the Chairman, Central Ground
Water Board, Bhujal Bhawan NH-IV, Faridabad for compliance of order,
regarding fresh assessment of ground water availability in the area of
Shankargarh Block, District Prayagraj. A reply in the matter is submitted
by Scientist-D & OIC, S.U.O., Prayagraj, attaching the report on
review/reassessment of Ground Water Resources Estimation (31.03.2017)



@)

of Shankargarh Block, Prayagraj which was received by e-mail from
Regional Director, CGWB, NR, Lucknow today on 17.06.2020.
(annexure no. 1). Final report of CGWB, Bhujal Bhawan NH-IV,
Faridabad is still awaited.

Regional Officers UP Pollution Control Board, Prayagraj informed wide
its letter dated 17.06.2020 that no Consent to Operate (CTO) has been
issued to any silica washing plant, as valid permission from CGWB is not
received, letter dated 17,06.2020 is attached as annexure no. 2.

The Committee constituted by District Magistrate, Prayagraj, visited area
of Shankargarh on 16.06.2020 to ensure non operation of illegal silica
washing plant. The committee submitted its report that no illegal silica
washing plant is found operational (annexure no. 3). The committee has
been further directed to regularly visit the site and to ensure that no illegal
silica washing plant is running.

Regarding safety and welfare measures for workers, a report is submitted
by Deputy Labour Commissioner, Prayagraj Division, Prayagraj wide his
letter no. 4152/Prayagraj-Shivir/2020 dated 17.06.2020, stating that safety
and welfare measures for workers could not be enquired as units were
found non operational (annexure no. 4).

In respect of 61 units Environmental Compensation has been imposed in
the month of August 2019 by permission of competent authority @ 7.25
lac. However with regards to the 09 units no process to issuing
Environmental Compensation has been taken place as they have been
already found closed. It is submitted by the Regional Officer UP Pollution
Control Board, Prayagraj wide its letter no. GO0 258/OA No. 186/2019-20
dated 17.06.2020 that 60 recovery certificates out of 61 units has been
issued against illegal silica washing plants and remaining one is under
process and same will be issued (annexure no. 5).

The report is being submitted for kind perusal of the Hon’ble National

Green Tribunal in compliance of the order dated 07.01.2020.

Enclosure : 01 to 05 b

“
(R. Ramesh Kumar)
Divisional Commissioner,
Prayagraj.



Flnnaxuve— (1)

Date 17.6.2020
To,

The Commissioner
Prayagraj

Subject: Report on Review / Reassessment of Ground water Resource Estimation (31.3.2017)
of Shankargarh Block, Prayagraj District.
(NGT Matter of O.A. No. 186/2019, regarding illegal Sand Mining in the Block)

Sir,

Please find enclosed herewith the Report on Review / Reassessment of Ground water
Resource Estimation (31.3.2017) of Shankargarh Block, Prayagraj District which was received
by E. mail from Director (I/C), CGWB, NR, Lucknow today 17.6.2020.

This is for your kind perusal and further necessary action.

Yours faithfully,

ol

{éant Lal) )
Scientist =D &
0IC, 5.U.0., Prayagraj



Email oicallahabad-cgwb@nic.in

From : RD CGWB, NR, Lucknow <rdnr-cgwb@nic.in> Wed, Jun 17, 2020 11:44 AM
Subject : <No Subject> #1 attachment
To : roallahabad@uppcbh.com
Cc : MN Khan <oicallahabad-cgwb@nic.in>
Sir
As discussed with Sh Sant Lal on phone yesterday 16.06.2020 | am sending signed copy
of Report on "Review/ Reassessment of Ground Water Resource Estimation (31.03.2017) of

Shankargarh Block, Prayagraj District". The above report has been send to CGWA, New
Delhi for vetting.

With Regards

P.K.Tripathi
ScD/H.0.0.

Regional Director

Central Ground Water Board, NR

Bhujal Bhawan

Sector-B, Sitapur Road Yojana

Aliganj

Lucknow - 226 021

Ph: +91-522-2363812, 2362962, 2732478
Fax: +91-522-2732478

E-mail: rdnr-cgwb@nic.in

« Report on Review,pdf
3 MB



Report on Review/ Reassessment of Groundwater Resonree Fstimation (31.03.2007) of
Shankavgarh Block, Prayagraj Distriel Block
(NGT matter of OA 186/ 2019 (Reg Hlegal Sand Mining in the Bloclk)

In pursiance to Honhle NG directives, dated 07.01.2020 in the matier of OA 186/ 2019
and subsequent directions from the Commissioner. Prayagraj, vide letter dated 31.01.2020, a
meeting of olficers ol Central Ground Water Board, NR and Ground Water Department, UP was
leld on 14.05.2020 at Ground Water Department directorate office to discuss the issue and to
conduet @ joint review/ reassessment/ rechecking of Ground Water Resource Estimation of
Shankargarh Block, Prayagraj district. Minute of meeting attached as Annexure VI,

Shanlargarh Block lies in Southwestern part of Prayagraj District and located about 50
km from Allahabadcity on Allahabad- Chitrakoot road. It covers 464.08 sq km of area. As per
Census 201 1, total population of the Shankargarh Bloek is 163510 with density of population is
352 per sq km againstthe district population density of 1086 per sq km. Annual rainfall in the
Nock is 918.3 mm. The general topography of the area is uneven, the rocks are exposed on the
isolated hillocks in the Block. It represents transition zone between the plain of Yamuna River
and Uplands of Kaimur Group of Vindhyan ranges. River Yamuna and Tons make the northem
and Southern boundary of the Block. Apart {rom these rivers, several nalas drains the whole arca
which are full of water during rainy season while dry during the vaining part of year. The index
map of the area showing geomorphology, ground water monitoring wells is furnished in Fig. |

Geologically, the area is a part of Kaimur Group of Vindhyan Super group. Dhandraul
Sandstone of Kaimur Group is exposed on hillocks which is overlain by weathered sandstones,
enrichied in silica. The glass sands occurs on hillock. The weathered Marginal alluvial formation
oceupies the plain area of the Block. (Fig.2).
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Fig .1 Tudex Map Shankargarh Block, Praygraj

R
district Praygraj district

Ground water occurs in unconfined condition. As per data available of ground water
monitoring wells during pre-monsoon-2017, depth 1o water level ranges from 2.43m to 12.30m
below ground level (bgl) while during post monsoon, same varies between 1.00m to 21, 14m bl
(Fig.3). Most of the silica sand washing plants are established in the area where depth Lo water
level ranges from 3.95m ta 6.95m bglduring  pre-monsoon - 2017 and 3.63m 1o 6.50m byl
during post-monsoon - 2017,

Historical water level data and water level trends utilized for the purpose of estimation as
an 31032017 in respect of CGWIM GWD monitoring stations existing in the block were also
veehecked in the light of observations/ comments in the letter, dated 31.01.2020 from the
Commissioner, Pravagraj 11 has been observed that as per data, water levels in major part of the
block are within 10mbel, with some patches where water levels are in the range ol around 18-22
mbgl( Fig 2 & 3) Average water level wend of block shows rise in post-monsoon period and
very nominal decline (nat considered significant for the purpose ol estimation) i pre=monsooin
period. 1L therefore, appears that the observations! comments in the alorementioned leter are

Fig .2Genlogical Map Shankurgarh Block,



based on the data provided by other departments, which has not been validated properly. There
may be eertain local and isolated deviations front overall general graund water conditions in the
block, which cannot be considered as true representation of the ground water scenario of the

black.
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Ground waler resource estimation as on 31.03.2017 has been carried out on all-India
basis, with block as assessment unit as per methodology recommended by Groundwater
Fstimation Commiltee (GEC), 2015 constituted by the Government of India vide letter No. 1=
13014/4/2014-GW-4 1, dated 07.01,2015. GEC 2015 methodology incorporated ull major issues
with the consultation af imminent scientist in the field of ground water in the month of January
2017, (copy altached as Annexure-T). It may further be informed that the above estimation was
carried out as per directions from the State Level Commillee (GO of constitution attached as
Annexnre-IT) and has been approved and vetted by the Committee (minutes attached as
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Annext

we-111). Same has further been approved by Central Level Expert Group (minutes al

Annexsure-IVyand aceepted by Ministry of Jal Shaku,

The data utilized for assessment of ground water resources as on 31.03.2017 in respect of
Shankargarh block was cheeked/ reviewed and the caleulations/ computations were checked
again and no shortcomings were noticed. Thus, the Stage of Ground Water Development and

Categol

v of the Black stand as it is, ie 44.79% and *Safe’ respectively. Total annual ground

water recharge is 4725.12 Ham and total annual pround water extraction in the Block area is
(90463 Ham Net ground water ayailability for future use is 2264.22 ham.(lable-1)

Table-1: Dynamic GW Resource, Shankargarh Block, Prayagraj District, UP (as on

31,3.2017)

[ Net annual Gross GW Net Ground | Over-all Stage ;“Cniuuul'izslliw af block

o (hamy | (ham) _ future use

125261 1904.63 326422

|

Conelo

A,

| LW Draft for Water of GW |
| Availahility all uses Availability for Development

I T T
{4479 “Safe’

sion
Following conelusion and recommendation have been finalized during the meeting.

Shankargarh Block is a plateau area with a meagre thickness of alluvium. Annual rainfall
i the area is 918.3 mni. A major portion of the rainfall lost as surface run ofl. So.
ground water condition in the area is largely dependent an the natural condition and it is
suggested that water conservation and artificial recharge measures such as nalabund.
check dam across the nala may be adopled on large seale to improve the ground water
condition in the area.

The data utilized for assessment of ground water resources as on 3| 032017 in respect
of Shankargarh block was ehecked/ reviewed and the caleulations/ computations were
checked again and no shoricomings were noticed. Thus, the Stage ol Ground Water
Development and Category ol the Block stand - as it i, e 44.79% and “Safe’
respectively

Histarical water level data and water level trends utilized for the purpose ol estimation as
on 31.03.2017 in respect of CGWRB/ GWI monitoring stations existing in the block were
also rechecked in the light of observations/ comments in the letter, dated 31.01.2020
from the Commissioner, Prayagraj 1t has been observed that as per data, waler levels in
major part of the block are within 10mbgl, with some patches where water levels are i
the range ol around 18-22 mbgl. Average water fevel trend of block shows rises in post-
monsoon period and very nominal decline (not considered significant for the purpose of
estimation) in pre-monsoon period,
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There may be certain local and isolated deviations from overall general ground water
conditions in the block, which cannot be cansidered as true representation ol the groud
water scenario af the block.

The resouree estimation as on 31.03.2017 has been ci cd oun on all-India basis, with
block as assessment unit as per methodology recommended by Groundwaier
Fatimation Committee (GEC). 2015 constituted by the Government of i

[t may further be informed that the above estimation was camied out as per directions
from the State Level Committee and has been approved and vetted by the Committes
Same has further been approved by Central Level Expert Group and accepled by
Ministry of Jal Shakti,

It may also be pertinent 1o mention that exercise for resource estimation as on
11.03.2020 is to be initiated shortly and the report is likely to be finalized by the end of
March 2021, Changes. if any during the period 2017 2020 will be reflected in the
estimation.
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I nNoxury L —(L) GXHIE: / Ph. : 0532—2569727

A BT, SR Ya¥ YguYl FEEer 99

REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD

AT [A@ UREE Biai), Saed—10, dVorT -3, SR, gaTsEE — 221506
Avas Vikas Parishad Colony, Sector-10, Scheme No. 3, Jhunsi, Allahabad

wed o oflo0259 / 3loTo o 186 /2019—20 fa=ie 17.06.2020
Jar #,
IR 3Rt (W)

YIRSl Hvgel
UYFERTST |

favg: w0 vHoshodlo 7§ fAeeh gWr aiogo wWo 186,/2019 (3M$ [o <o 79,/2019)
SR Weers &M Sovo ¥ou d e ¥ wiRa smew e 07.01.2020 @

SreuTer & e 7 |
RIS

BT SURIA fAaD D1 A TR B B HUT HY| Ho Coufloio TE el
gIRT 3M0Yo %o 186,/2019 (31 Vo w0 79,/2019) WIFIfd WA €5F Sovo Wod
a1 ¥ qIRa Sy fasiie 07.01.2020 & fAwg W0 5 & UG # WG AT PRI &
5 sipwre & warrsl Rerd fedl off Riferer @i garg o1 d=la g e
wftraRor ) st @ AT Rafdrar iR @ argafy &l < S & 2|

el T —SURIERITRR |
HIAL™

oda.

(Slo €0 Rig)
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B _HNMAX w2y
o wToNd i Reelt A amR oty W 186 /2019 § wiRka v @ srureH ¥ AW
afRfy grr wevre &% wag warR § Rifed 53 A 70 ek Riftrer iR sl
Ry g § ava B o gar §, B RrenRerd wEley v yarRe gRr afda afify
g1 aya Frdeor sem—

o TS E fawel F aw alu. w186 /2019 H Wik sl & srgura #
Rrenfdrd Wiy SMue YArRSl g§RT Aaeie = Red fufersr ail¥fr geEal Y g
¥ 5 wawig ARy &1 e B A on ) Sad ARy @ agured  gffed wd e
¥ USHIYAT WEIGY, YIRS WUSel YAFRIST @ rederar ¥ fHie 221019 B W
dJoa W dfa fear war or 6 sl @ Rl & wIEE @ fou s wffy o
Susgad, yarRe & ff wftafera s o, e srures #§ Sovo wgwer FriEer &,
YIRS & U3 4o Sf102046 /30 Qw0 186 /2019 fsiids 07.11.19 GRT SUSHIYERT YATIRIS
&I iy § wfmied B 9 & gaer uta @ o gal |

SWIgd & rgurer 7 vdwre & Rera 7o sy Rifersr arf¥i gear R R
W Ud gferd aof & wedT | yd H avs werar @ o, S+ fuferst @if¥nT gergar o
et Frleror fasiies 16.06.2020 @) A wwan, Rmids <derer @Y sreras Reifdy fFeraa 8-

®0 faferar ailRiT g1 @1 =M @ gar Prleor &
w0 T I
REIER VAL
@Y fRefeyr

1, | et o wevor (Riferet ailRiT wie), ReveigR, siewre armi, EGS
TR

2. | e ey ware e (Riferer aiRir wiie), g, sievg 41,
TR

3,
4, | ad Aot e ((Riferer @il wic), e, dHvTe Rl FATRS
5
6

Fad RfRa awrg (Riferer af¥i wic), Tean, AavTTe 9,
TR

7. | ot R Rie wea (Riferar @i wiie gfie—1),

8. |t fRaorg Rie wea (Riferat aiRivT wiie gffe—2),

9, | %ad et yur (Rferar ail¥fT wie), Tedl, THiTE dRI, YIRS

10. | #add weRr e (Rifere @il wiie), Tgan, AHRTe aRT, TR

11, | e arenas R (Metren) )
(Rifersr @R wiie), wert H, WA IRT, TATRIS

12. | 7=t qorw Ris (Riferer aiRiT wie), @en dioll, AHviTe ani,
TARTRIS

A & A & A A M &

13. | "Rt srererarer Riw (Riferar iR wiie), Fat disr, daw0e ary,
TANRIS

ﬁ‘

14. | 7ot we= Riw (Riferr ai¥fT wie), Fad A, davg ar,
ARSI

ﬁ.

15. | 7sd xorwr Riw (Riferar aif¥iT wiie), Wielsl ey, avie a1,
YANRIA

E-\Sunil Kumar-Stenolro\without padlab



16.

YRS

ﬁ_

Ao gorger R, e (Rifersr @il wife), Meter, idvng I,
URRIG

ﬁ,

18.

Ao g yprer dovar g aes (Riferer ki wie),

19.

A F UBIe pexar, g asd (Riferer @i wiie), da),

20.

A ARV gveRyTSolel (Riferst @Il wife), ®ex), Ydwig aN],
TATRIS

21.

Auy] ¥R qergR Ris (Riferar ailRin wie), areeid], saere amy,
TR

22.

a9 IR Ris (Riforar iR w@ie), @A), dave am,
TATTRIS

23,

Jud 4 urer Riw (Riferesr ail¥iT wie), aa=id), Yewre am,
WATRIS

24.

e Aqdt Rig (Riferer R wiie), daay orFdl, T aT,
TR

25.

FATRIST

26.

Fad Qe arga (Riferar ail¥iT wife), 31 S, AHie darl,
TUTRIS

27,

# 1eeg worafar (Riferest aiRiT wife), I Sivdl, AHwTg drl,
ARG )

A A & A A Ao H A A A &

28.

Fad <Ay @en (Riferer aReT wiie), 9m o+ dl, 9avTg 9,
ARG

29.

SATIRIS

ﬂ.

30.

AT

31.

YAFTRIS

32.

YATTR

4 A &

33,

Ad @ on (Riferr aiRiT wife), dhds, AHITS TIRT, YAFRTST

34.

AeR] Bwerer Ris (Riferer aIRAT wie), 3 MR, AHWE T,
TATIRIST

A&

35.

UNRTST

36.

e i vara Ris (Riferar ail¥iT wie),der, A6wrg I,
YATTRTST

3

A &

38.

PATIRTS
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62.

39. | wasd i e (Riferer aRiT wife), waran, WHTe a1, WRRIS g

40. | e fade Rar (Rifdrer aifdiT wiie), g, Wavg @y, g7
TR

41, | e s fard ([Riferar ai¥i wiie), gerdn, iewrg awmy, qaq
TUTRIS

42. | e wde Rt (Riferer @il wiie), e, wievre 9w, qq
FATTRIS

43, | 7o Rraer Riftier ol wie), ReRar @is, veve T, dq
YUFRTS

44, | 7ad el Rig (Riferar @il wie), ReRan, sievreg am, da
FUTTRI

45. | At weneER fgadl (Riferer @ifdn wire), faeRan, e ary, dq
ARG

46. | e sofst gaen (Riferer aiRiT wiie), ReRar, dave o, ¥
TR

47, | Fad et fyard (Riferer aifdir wiie), ReRan, e ar, dq
FATTRTS

48, | et el Rard Riferer alR¥nr wiie), R, e am, aa
FUTRTST

49, | 7 3y faeryy foardt (Riferasr @ wie), faeRar, wavre am, qq
TATTRTS

50. | #ast fiora ggR wo (Riftrer ailRiT wie), a8, YHwTe AR, e
FUTRTST

51. | e gear urer Rig (Riferesr amf¥nT wiie), &wd], 6w amy, aq
FATTRTG ;

52. | 7 ugnrer Rig /v Rig (Rifersr il wiie), qq

53, | wasd warex Rig Riferer iR wiic), &8, WHvwTe aRT, WIFRS LG

54. | T w yerer Rie (Rifordr aiRiT wie), e, GhwiTg aIN, dq
FUTRTS

55, | Tt waurer (Riferer @i wrie), Tmer wewr, aRTe A, E
TATIRIST

56. | Fad m qergy (Riforar iR wiie), e @ex, AdwTe a1, 4q
ATTRTST

57. | 7ed o Rig ued (Riferdt aRipT wife), Mer wevl, Aavie qq
IR, FYFTRIA

(58, | AR Bl Ul (IifordT aIRiT Wiie), g1 Bexl, Uhie anl, ==
FUTRTST

59, | waxt R ggrgy (Riferer aif¥iT wie), I1eT Hexl, AHvTg arl, §q
TATRTS

60. | ¥ wiEar @l godl (Riferpl aI3RT Wiie), el Hexl, YhTe e
AIRT, WATIRTST

61. | T 92 oirel uee (Riferdt ail¥iT wiie), TeT e, THve al, ES
ATIRIS
I E
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63.

FeR] arreron i ude (Riferdt ai¥iT wiie), Ml e, AHITE
IR, GATTRIS

64.

I DYl (e (Rifere! aiiRiT wiic), Tielel, AHETG I,
TR

65.

66.

TURTRIS

67.

TG WA (g (Riferd iR wiie), Tiels], AP qI,
ARG

68.

e way Ry (i ailRiT wic), Mielel, YHeTe aRT, YRS

A& &

69.

R S Tt (e R i), RIS, Ghg 4,

LIRS

70.

TATRTS

ﬁ.

SR 70 Riferer aiRiT saEal @ efRaw @0 gHoshodlo & smewi # wiRa
affy g fRifed ) T 83 Riferer aifRiT gedal § O A9 13 gwrgAl @1 ff Fderor
frar | P @ wwg g 13 garal § o Pifleor & ww e o erl
e =@ urn | Pe & ww sfaa Rifder ailin segal @ e & ww
o T wEIE o ¥ |

SURIE SFUTSr JATEIT HIEY WEd ¥ |

W
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mgéﬂo (stodto RidP] o ) mﬁ%‘% (ﬁ%mﬁm)

et aifdrrd, aﬂmw%:;m
B Y e A, Fogo ey fRiEr WIS &7, ed i @i
SRR | d1d warT | WATIRIS | fammr

frir rater,
TR |
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Y,
SY ST, JOYo,
9 Al s, YATRI |

dar 9,

LAY ST, 9

YAFRIST HUSd, GATIRIN |

=@ : IS 2 /uarmo—Rifay / 2020 fRsie : 19/ o6 /2020

fawa o wrefar ux Wear-186 /2019 WIFIRY WY €I SR YR WXHY
g = @ uree 3 "o Wy gRa aiffavvr, 9 el grr wilka
e i@ 25.00.2019 @ IUTAA & Haer 7 |

wElqd,

Hual sugaa Ruaas 3w @rafaa & g=@ie—2760 RT15-31.03.2020 1
Jqelled XA BT de BN, D gIo Tewe a7 ¥ Rua Rifer dvg @
AR @l @& waer § aren dfia @) ) 2

9ad @ Wa" A @ s @ 6 vewe a3 3 Rea Rifder dvg
ailRir el @) g Sifg sm yada e, e, ganere @ RHie—16.06.
2020 ®1 H¥rlY =AY | srerae Rafy @ waftra s Freaa g & —

swiawe 89 % Rea ga—12 Rifeer dvs gordal @) sita 9 w=h,
e Audd-—gwn firrew, Ravegy, wiavwre, sarrm, dud—Rred ara
gidell, SR ADGITE, YAFRIS, AUd—fAenel ardeln, do1, Aoe YIERT,
dad—<ara Riz e oo, Riavorg, wewre, varrs, Sad—aden Rifees
Qug, af¥n wuft o, wear dom W@, W, TANRIS, AWy
g HIgW, Tedr Ud dex  fERa, wiewre, warrm,  dwd-seuw
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